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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

0. A/I. A. No. 	198 

Applicant (s) 

Versus 

Respondent (s) 

Sr. No. Date 
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Mr.H.N.Dhal,On behalf of the applicant submits that the 

Contempt Petition is not pressed.It is rejected as not 

pressed. 

Vice-ChaiLafl 

Member (judicial) 


